BANKLTD for an above mentoned amount and Inferest thereon i "1 loae ;14082021 e e R
Description of the Immovable Properly Place : Mumbal smmmagnﬂf L.

| Property owned by: Virendra Hariprasad Singh & Mira Virendra Singh: ¥
Residential Propesty Bearing FlatNo. 1004 on 40th Floor, Admaasuring BultUpArsa
of 810 Sgfts, *A” Wing In The Buiding Known As "bhoomi Hills Co-cperaliva s e
Housing Sociely Limited", Bullding No. 1 Plot No. AZ, Situnted At Thakur Village, FORMB
Thakur Viltage Road, Rearing C TSNo 8741C/1, Of Poisar Vilage, Kandivail (Ess),
Mumbai 400101 Towards East *B" Wing. Towards South: Suncity Phnse 1 Towards || [ {Regulation 12 of the insolvency and Banknuptcy Board of India (Liquidation

West: Thakur Vilage Road Towards North. Mahadev Residancy
Property Owned By: Mira Virendra Singh & Virendra Harlprasad Singh
Residential Property Bearing Fiat No 1006 0n 10th Finor, Admeasuring Buit UpArea
of 815 Sq fs "A"Wing In The Ruilding Known As "Bhoomi Hilis Co-operative Housing

Process) Regulations, 2016) i
FOR THE ATTENTION OF THE STAKEHOLDERS OF Tribhovandas Bhimji
Zaveri & Sons Retail Pvt. Ltd

;Sonie!y Liited”, Bulding No 1 Piot No A2, Stuated At Thakur Village, Thakur ;ff’, Particulars Details
[ Vilage Road, Bearing C. T SNo B74/Cr1, OfPoisar Vilage, Kandivali {East), Mumbal : - T ey e
{ 400101 Towards East "B Wing Towards South Suncily Phase - 1, Towards West: 1 {Nameofcorporate deblor Trbhowandas Brimji Zaved & Sors
! Thakur Vitiage Road, Towards North. Mahadev Residenty Retal Pltd
| Nour sttonhon is iwited to provisions of section 13(8) of SARFAESIActfor redemption | | 2 (Date of Tncorporation of corporate} 26 March 2015
of secured pssels e, property mentioned hereinbefore by lencering ihe deblor W
storementioned oulstanding dues together with aY costs, charges and expenses | |3 [Authority under which corporate deblof Regisirar of Companies, 7
| incurred by ourbank. isincorporated fregistered
i Authorised Officer
L | Piece: Mumbal W kot Mishra | | 7" [Gorporato Gty o 1 Limied Libity| U7 s0g@H2015P 16203038 |
! Date: 190672021 For RBL Bank LTD. identification No. of corporate debtor %
5 {Address of e registered office and|Shop Mo. 2. 6“"””",'; i,
: orincipal office {f any) of corporate|Lifestyle L.B.S. Marg. Muiun
P MAHARASHTRA INDUSTRIAL debtor Mmgz;;‘ﬁahwsm- —
i?if"jr B 116_ 7
&4/ DEVELOPMENT CORPORATION | |°¢l5 0 con” of Tnsolvency
= {A Government of Maharashira Undertaking) eifitin s Fed of prder
: 7 iLiquidation commencement date of[11.6.2021 [Ce copy }
ET ivj 4772021 MMumbai 12 deblor Aated 31.5.2021was made available
E Tenders are invited for below work from registered con- Ry pmae on11.6.2021]
1 tractors
: : iskration number of the] Rahul Kavathekar
Sr. | Name of Work Estimated : gﬁeﬁ?ﬁﬁ?ﬁml acting as| IB8HIPA-001/1P PO0040/2017-
No. Cost iquidator 18110101
1. M &R to Barvi Dam & Allied works... Rs. "3 |Address and e-mall of the liquidator, as] Rahul Kavathelar
interior, Furniture work and| 11,50,030.00 registered with the Board 104 Shree Ganesh CHS Bhavan
| Electrification of sub dn office @ Barnvi Shankar Road Near Kapn‘:_arkhgma
i Dam premises Dadar West, Mumbai City,
2. |M&R to WSS for Lote - Parshuram Rs. okl
| Industrial Area.... Providing Operation | 33,98,880.00 - —— -
'and Monitoring  services  for 10 [Address and e-maii fo be used for Name: Rahul Kavathekar
' Pumphouses, Water Treatment plant comespondencewith theliquidator | Address : 104 Shree Ganesh CHS
: Bhavani Shankar Road Near
. and Laboratory at WTP Lots for One !
{ yaar Kabutarkhana Dadar  West, Mumbal
i year. City, Mzharashira 400028
3. |Raising height of Barvi Rs. Email: kavathekarco@hotmall.com
dam.....Rehabilitation work..Providing| 4,95,180.00 11 [Lastaate for submission of caims 172051
e Noto s hretygen ht e Natonal Compary L Trbunal (Musmi Senct] bas
- ordered the commencement of iquidation of the Tribhovandas Bhimji Zaven & Sens
4. IMER 10 NRB Mahape office Bidg. Rs. Retail Pvt.Ltd on31.5.2021 fcertified copy received on 11.6.2021]
Complex ...... Annual Comprehensive | 15,90,283.00 || [The stakeholders of Tribhovandas Bhimji Zaveri & Sons Retal PV Lid are hereby
Maintenance {AMGC )of Electrical called upen lo submit their claims with proof e or hefore 11.7.2021 to the iquic:
instaliation @ NRB Mahape oifice atthe address mentioned againstitem No. 10, ' i
Bidg. Complex. The financial WWMEMMMWMWWMQ@;
5. {M & R to Old and New Patalganga Rs. ciher crsdRerTARaLTIL the clams with the proot in person. By past of by
Water Supply Scheme... Supply of | 30.03,000.00 t L 5
Alumina Ferric {Liguid Alum Grade 2).
6. | Patalganga Industrial area....Ralsing Rs.
i neight & widening of Village Sawane | 1,03,05,788.00
road @ HPCL piot
7. iM & R fo MBP - Day lo day Rs.
mainienance of eleclrical work 42,09,358.00 !
8, [ Appointment of Architect design Bs.
| Consultant for Establishment of Appex | 2,17,47,260.00
Institute and Commercial complex on
1 1ASSIDC's Plot No. 480 at Kalamboll,
| {NaviMumbal o
g i & R 1o MBP - Repaling, Bs.
¢ sirengthening & waterproofing by| 42,40,756.00
using HDRA protective coating
treatment 1o Bidg. No2({A3), Secior-i
at MBP Mahape
The blank tender forms for above work will be available
from 14/06/2021 1o 28/08/2021 on MIDC's Wabsite
hitp:/fwww.midcindia.org.
171:133%3219:1 agencies may upload thelr queries belore | &
/06/2621. Answers to the queries / MIDC Clarification wil { & i i.co.in -
be avallable from 22!06!2021qon Website of MIDC. WWW. Hoys aktl.GO,[n
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